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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD |

DRIGINAL APPLICATION ND.1185/97
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DATE OF ORDER : 11-09-1997, ‘ |

Batuwean i=
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Smt,S.Suguna [
ese Applicant . |

And
|

1. The Union of Ipdia rep. by the '
Uirector General, Dept. of Posts, |
Dak Bhavan, Parliament Street, : [

New Dalhi.
|

2. Director of Accounts {Postal),
Dak Sadan, Abids, Hyderabad. ‘ [
| |

3. The Head Postmaster, Head Post :
0ffice, Hindupur town, Hundupur,

R.p. [
+«se Respondents |

Counsel Por the Applicant :  Sri Krishna Devan |

Shri V.Rajeshwar Rao, CGSC

Counsei for the Respondents

CLORAM:
o |
THE HON'BLE SHRI R.RANGARAJAN :  MEMBER (A)
|

(Order per Hon'ble ghri R.Rangarajan, Member (R) ).
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|
|




- dacided on 18-2-87. In vieu of the judgement in DA 306/94 this

(s

- 2 -

(0rder per Hon'ble Shri R.Rangarajan, Member (A) ).

Heard Sri Krishna Devan, counsel for ths applicant and

Sri V.Rajeshwar Rao, standing counsel for the Respondents.

2. The applicant.in this OA is a Post Woman appointed on
compassionate grounds due to demise of her hugband who was working
as a Postal Assistant. She now demands for the payment of Dapmes
mess Allovance payable to her in terms of PPO No.54393/Fp64 with

gffect from 25-4-86 ogpuards.

3. Thig OA is similar to the OA 306/94 and batch. which was

AL iyl ) .
0A is also to be déwpessed-ef. Houever, the conclusions arrived

3

at and directions issued inthe said case viz., UA 306/94 would bﬁ

applicable in toto to this 0A e2s well, The respondsnts are
therefore directed to take a final decisign in the light of the

judgement anclesed herewith rendered in OA 306/%.

4. 0.A. igs ordered accordingly at the admission stags

itself. No order as to costs.

P

(R RANGARAZAN)
Memiber (A)

Dictated in Open Court.
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0R,1185/97

1.

2,

3.

4,

Be
7

The Director Gsneral, Depa tment of Posts, Dak Bhavan,
Aarligment Strest, New Delhi.

The Director of Accounts (Postal), Dak Sadan, Abids,
Hyderabad,

The Head Postmaster, Head Post OPfice, Himdupur Town,
Hundupur.A .P.

One copy to Mr.Krishna Devan, Advocate, CAT., Hyd.
One copy to Mr.V,Rajeshwar Rao, Addl.CGSC., CAT., Hyd.
One copy to D.R.(A), CAT., Hyd.

Ons copy duplicate .
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